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Titan sees gold exchange
driving Tanishq sales

® Firm reports
18% risein Q2
domestic sales

VIVEAT SUSAN PINTO
Mumbai, October 7

AS GOLD PRICES remain
firm, Titan expects 50% of
Tanishq sales to come from old
gold exchange programmes
this festive season.

OnTuesday, the price of gold
touched arecord X1,20,900 per
10 g, driven by robust global
market conditions. Year-to-
date, gold prices are up over
50%, hurting local demand.

Titan, the country’s largest
jewellery retailer, reported an
18% rise in domestic sales in
the September quarter, ac-
cording to its business update
released on Tuesday. This was
slower than the 25% growth it
saw in the same period last
year.Jewellery sales grew 19%
y-0-y, driven in part by Tan-
ishq’s old gold exchange offers,
which began during Navratri.
These offers will be on till the
end of Diwali.

“Typically,old gold exchange
has constituted 35-36% of Tan-
ishq sales. During this festive
season, however, we have
strengthened this initiative, of-

BUSINESS WATCH

B Q2 growth is slower than 25% Titan
saw during the same period last year

m Jewellery sales grew 19%
y-o-y in Q2, driven in
part by Tanishq's old
gold exchange offers
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B Watches business clocked

sales growth of 12%

fering zero deduction on ex-
change across all caratages.
Since the launch during Navra-
tri, sales contribution from old
gold exchange has inched up to
about 38-40% of Tanishq sales.
We see this number touching
about 50% of sales by the end of
Diwali,” Ajoy Chawla, CEO, jew-
ellerydivision at Titan,said dur-
ing an interaction with FE.

Titan is the second organ-
ised player to giveits Q2 update
after Kalyan Jewellers,which on
Monday reported its slowest
sales growth (at 30%) in four
quartersin Q2.

Chawla said there was stress
inthe sub-X1 lakhjewellery seg-
ment, as price-conscious con-

Dabur flags temporary
disruption in Sept gtr

HOME-GROWN FMCG FIRM
Dabur on Tuesday said it faced
"short-term moderation in
sales"in the second quarterasits
retail business saw a 'tempo-
rarydisruption'due tode-
fermentof purchaseby 4
consumers awaiting {
price cutsto take effect
following GST ratera-
tionalisation.
Moreover, distribu- - ]
tors and retailers are also fo-
cused on liquidating the exist-
ing higher-priced inventory,
said Dabur in its update for the

b

quarter ended September.
“This (GST 2.0) resulted in a
short-term moderation in sales
during September and, conse-
quently,in Q2FY26,"the com-
pany said.

However, its 'non-
GST impacted brands'
like Dabur Honey, An-
mol Coconut Oil, Gula-

bariand Hajmola Zeera
have performed well."Re-

tail offtakes continued to be
resilient, enabling us to sustain
marKket share gains in over 90%
of our portfolio,'it said. —PTI
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AJOY CHAWLA, CEO,
JEWELLERY DIVISION, TITAN

During the festive
season,we have
strengthened

the old gold
exchange
initiative,

deduction

sumers have reduced buying in
recent months, while well-
heeled consumers continue to
upgrade.This hasreflected in Ti-
tan’s September quarter sales,
with buyer count seeing“amar-
ginal y-o-y decline” in Q2, even
asticket pricesimproved as pre-
mium consumers bought ex-
pensive collections, its business
update said.

Titan derives 90% of its rev-
enue fromitsjewellerydivision,
which is led by Tanishq among
other jewellery brands such as
Mia, Zoya and Caratlane. Stud-
ded jewellery grew in the mid-
teens,outpacing growth in plain
gold jewellery.

Titan is also pushing light-

offering zero

weight jewellery (such as 14-
caratand 9-carat)inits studded
portfolio, and is seeing early
signs of consumers accepting
18-caratjewelleryin gold versus
the standard 22-carat.
Investment-grade  gold
coins,meanwhile, continued its
strong run for the quarter, Titan
said, as consumers chose to in-
vest in the bullion as a store of
value.However, since coinsyield
lower profit margins, the shift
has constrained the overall mar-
gin growth in recent quarters.
The watches business
clockeda 12%sales growth.The
analogue segment grew by
17%,while the eyecare business
grew 9% versus lastyearin Q2.

Core profit likely to drop
in Q2: Godrej Consumer

GODREJ CONSUMER PROD-
UCTS on Tuesday said the core
profit in its consolidated busi-
ness is likely to decline in the
second quarter on account
ofatemporarysalesdis- -
ruption after the gov-
ernment’s sweeping |
GST cuts.

The firm, known | 845
for its Cinthol brand of -R"x -

soaps,added inthesec- <

ond-quarterbusiness update

that it expects mid-single-digit
consolidated revenue growth
for the three months ended

September. GST cuts went into
effect on September 22.
Godrejsaid the rush delayed
the flowof newordersand tem-
porarily deferred consumer
purchases, "impacting

A itability."

' However, the com-
/| pany expects the tax
" cuts to be beneficial for

% *,  both growth and prof-
[}

_~"  demand inthelongrun,

with nearly one-third of its
portfolio benefiting from there-
duced levy of 5%,compared with
theearlier 18%. —REUTERS

POST OFFER ADVERTISEMENT TO THE EQUITY SHAREHOLDERS UNDER REGULATION 18 (12) IN TERMS OF SEBI (SUBSTANTIAL ACQUISITION OF SHARES
AND TAKEOVERS) REGULATIONS, 2011, FOR THE ATTENTION OF THE PUBLIC SHAREHOLDERS OF

CHAMBAL BREWERIES AND DISTILLERIES LIMITED

Corporate Identification Number: LS9998RJ1985PLC046460

Registered Office: House Mo, 30, 2° Hoor D.AV School Kei Pass, Talwandi, Kota, Kota, Rajasthan- 324005, India
Contact Number: +917443500607; Email Address: chambalbreweriesc@omail.com: Website: www.chambalkota.in

Open OHer For Acquisition Of Up To 19,47,077 (Nineteen Lakhs Forly Seven Thousand Seventy Seven Only) Fully Paid-Up Equity Shares Of Face
Value Of ¥ 10.00/- Each { Rupees Ten) (The “Equity Shares”), Representing 26% Of The Equity And Voling Share Capital (As Defined Below) 01
Chambal Breweries And Distellaries Limited (“Target Company” Or “Tc"), At An Offer Price Of T 6.00/- Per Share (Rupees Six Only) {'Offer
Price’), Payable In Cash, Pursuant To And In Compliance With The Securities And Exchange Board 01 India (Substantial Acguisition Of Shares And
Takeovers) Regulations, 2011, And Subsequeni Amendmenis Thereto 'Sebi (SAST) Regulations’ (" Open Offer” Or " Difer”)

This Post Offer Advertisement is being issued by Gretex Corporate Services Limited “Manager to the Offer”, on behalf of M/s. Invade Agro
Limited(represented by its Managing Director— Mrs. Meenal Shrirang Patwardhan) "Acquirer” in compliance with Regulation 18 {12} of the Securities
and Exchange Board of India (Substantial Acquisition of Shares and Takeovers) Regulations, 2011, The Detailed Public Stalement with respect to the
aforementioned offer was made on Friday, June 06, 2025,in the Financial Express (English daily) (All Editions), Jansatta (Hindi Daily) (AN Editions),
Navshakii (Marathi) (IMumbal Edition) and Rashiradoot(Hindi) (Kota Edition) {'Mewspapers’).

Nama of the Target Company

Chamisal Brewarias and Distiferos Lsmited

Mame of the Acquirer and FAC

M5 Invade Agro Limited (acting thraugh its Managing Diracto— Mrs. Meenal Shirang Patwardhan)

[aretax Corparate Serncas Lmted

FICCI FRAMES SUMMIT

Media CEOs seek light-touch
norms; Trai defends reforms

VIVEAT SUSAN PINTO
Mumbai, October 7

MEDIA VETERANS on Tuesday
underlined the urgency of a
“light-touch”approach toregu-
lation, saying that the burden of
compliancewas stifling innova-
tion and growth.

The comments, made at the
inaugural session of the two-
day Ficci Frames Summit in
Mumbai, come at a time when
the domestic media and enter-
tainment sector—valued at
X2.5 lakh crore—is slated to
touch 3 lakh crore by 2027,
growingat 7% perannum.OTT
users have surpassed the 600-
million-mark,evenas TVhomes
stand at about 190 million.

"Forbearance is something
we have always advocated, and
ifweare torealise ourambitious
growth vision, self-regulation
and industry best practices
must guide the way,' Kevin Vaz,
CEO-entertainment, JioStar,
and chairman, media & enter-
tainment committee, Ficci,said.

Gaurav Banerjee, MD & CEO,
Sony Pictures Networks India,
spoke of the need to be "open-
minded"about regulation, fos-
ter greater collaboration be-
tween government and
industryandbuild centres of ex-
cellence to nurture talent.

Aroon Purie, chairman and
editor-in-chief of the India To-
day Group said the government
was “choking” the broadcasting
sector with regulations. The
Telecom Regulatory Authority
of India (Trai) oversees both the

KEVIN VAZ, CEO-ENTERTAINMENT, JIOSTAR

If we are to realise our ambitious
: growth vision, self-regulation
dindustry-best practices

an
‘ 2 ,/h must guide the way

ANIL KUMAR LAHOTI, CHAIRMAN, TRAI

the industry survive

We have to understand the
requirements of everybody...
and ensure smaller players in

domesticbroadcasting and tele-
com sectors.“Trairegulation are
strangling the broadcasting in-
dustry. The government has
made a mess of the broadcast-
ing industry due to lack of fore-
sight and regressive policies. I
believe the role of the govern-
ment should be to ensure a fair,
level-playing field; not to regu-
late, but to facilitate,” he said.

Purie flagged a fewissuesin-
cluding levying of carriage fees
by cable operators, the practice
of regulating channel prices,
particularly, under the NTO
(new tariff order) regime, with
the broadcaster getting little of
what the consumer pays.

In response, Trai chairman
AnilKumar Lahoti defended the
regulator’s reforms, saying that
that the interest of all stake-
holders had to be considered in
a dynamic media market such
as India.“Broadcasting is a sys-
tem where we have thousands

of playerswith conflicting inter-
ests.We have to understand the
requirements of everybody,why
the overall growth of the indus-
try sustains and ensure smaller
players survive,” he said.

In hiskeynote address,infor-
mation & broadcasting secre-
tary Sanjay Jaju said India’s OTT
platforms must grow without
diluting constitutional free-
dom. He also flagged three im-
mediate priorities for the
streaming economy: curbing
misinformation, stamping out
piracy, and ensuring fair distri-
bution of revenues so content
creators “get their due”.

“The fundamental right of
expression under Article 19(1)
liesat the heart of our Constitu-
tion, and all of us know how
powerful this is. It should not
get eroded because some people
try to monetise content by gen-
erating clickbait and fake mate-
rial,”he said.

Netflix partners with IICT & Ficci

FE BUREAU
Mumbai, October 7

NETFLIX INDIA HAS part-
nered with the Indian Insti-
tute of Creative Technology
(IICT) and the Federation of
Indian Chambers of Com-
merce and Industry (Ficci) to
support students in the coun-

try for AVGC-XR (animation,
visual effects, gaming, comics,
and extended reality).

A memorandum of under-
standing (MoU) was signed at
the Ficci FRAMES 2025 event
held here on Tuesday.

As per the agreement, the
streaming platform will lever-
age the Netflix fund for cre-

ative equity to offer scholar-
ships to select students identi-
fied in collaboration with IICT.

The Netflix fund for cre-
ative equity is a dedicated ef-
fort to create opportunities for
under-represented  talent
in the media and entertain-
ment sector, according to a
press statement.
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'TVS' Atelier

Expressions
buys French
porcelain
manufacturer

Tara S Venu, executive
director, Atelier Expressions

FE BUREAU
New Delhi, October 7

TVS VENU INTERNATIONAL,
the global holding firm of the
founding family of TVS Motor
Company, on Tuesday anno-
unced the expansion of its lux-
ury and lifestyle venture, Ate-
lier Expressions, with the
acquisition of JL Coquet, a
French Limoges porcelain
manufacturer.

Atelier Expressions, led by
Tara S Venu as executive direc-
tor, is a Singapore-based ven-
ture that celebrates craftsman-
ship and artisanal excellence.
“The acquisition of JL Coquet
strengthensAtelier Expressions’
vision to curate and build a port-
folio of distinctive, heritage-led
brands,’a statement said.

“We are very excited about
the opportunities this partner-
ship presents.JL Coquet’s ethos
aligns perfectlywith our philos-
ophy of bringing brands rooted
in exceptional quality and ex-
pert artistry to a global stage,”
Tara said.

While Sébastien Cich will
continue as the CEO of JL Co-
quet with his current manage-
ment and production teams,
Renaud Paul-Dauphin, former
head of the tableware division at
Hermes Group, has been roped
inasdirectorin Paris.

“Atelier Expressions is a re-
flection of ourbelief that crafts-
manship and creativity tran-
scend borders,” said Sudarshan
Venu, chairman, TVS Motor.
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US TARIFFS
LIKELY TO o
IMPACT INDIA?

what are the impact of US tariffs on countries
around the worla?

Monday, Saptember 29, 2025
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How deep and wide is the impact of US tariffs
on India?

Particulars Proposed in the Offer Docament Actuals
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What can the government do/ has done so far

Mo

71| Offer Price ¥ B per share per Fully paid up equily share 2 6 per share per Fully pait-up equity share WHAT CAN
j_i?_.ﬁggeﬁggfe_@gt_@_rgf__sharﬁ tendered 1!_15?.!:::?? ' ) B \ _:5_.13;31?_3 i S to mitigate the pain of sectors impacted

73| Aggregats numbar of shares accepted | 19.47.077 215,273 by high US tariffs?

74| Slzeof the Offer (Mumber-of shares 1,16, 82 462 a0, 79674 I N DIA Dc?

Why hasn'tinflation spiked more in the US?

multiplied by offer price per share)

7.8 -Shatehoiding of the Aquirer before il Hil Hasn't higher tariff meant higher prices for i
AgreemantsPublic Annguncemest (Na. & %) US consumers? i _.__1%;. .;..' : :
7.6 -Shares Acquired by way of Agresments (SPA) Sl i
= Mumbiar 12,03,839 1203839 i ] - . .
< % of Fully Diltad Equlty Share Capial 16.08% 16.08% How qu_E countries like India grow in such a
77| Saes Acaured by way o Gpen Oflr | 19.47.077 Si3210 protectionist world?
= Mumbear -2b% -G.85%

* % of Fully Diluted Equity Share Capital

7.8| ‘Shares acquired after Defailed Public-Siatemend
= Mumbaer of shases acquirad il il
= Price of the shares acquisad

= % ol the shares acquired

7.9| Post olfer shareholding of Acguirer

in
conversation

I.I‘!r Ii r |I -.I

* Number 31.50,916 17,17.118
= % of Fully Diluted Equity Share Capital 42 0B5% “22.92
7.1| Pre & Posi offer shareholding of the Pubdic Pre-Otfer Post-Difer Pre-Offer Pozi-Offer J | A
« Nyrmber 5284018 AT 6284019 5771640 Managing Director and Chief Asia Economist,
=% of FL{I!',: [hlutad Equity Sharﬁiaﬁl -33.92% -57.92% -33.92% -7 o7 JP. Hﬂ'ﬂl"

Part-time member of the Prime Minister’s
Economic Advisory Council

[=]

Join us on -

Z0OM | [

Scan to Register

Deputy Associate Editor,

TE Acquirer accept full responsibility for the Information contained ﬁi{s, Post Offer Advertisement and also for the obligations under SEBI (Substantial .
The Indian Express

Acquisition of Shares and Takeovers), 2011.

A copy otthis Post Offer Advertisement will be available on the websites of SEBI, BSE Limited {"BSE"} and the registered office of the Target Company.

The capitalized terms used but not defined in this advertisement shall have the meanings assigned to such terms in the Public Announcement and/or Detailed
Public Statament andor Latter of Offer.

This Post offer Advertisement Is baing issved in all the newspapers inwhich the DPS has appeared.

lssued by Manager to the Offer on behalf of the Acquirer

GRETEX CORPORATE SERVICES LIMITED

A-401, Floor 47, Plot FP-616, (PT), Naman Midtown, Senapafi Bapat Marg, Near Indiabulls, Dadar {w),

Delisle Road, Maharashira- 400013, India,

Tel No.: 022-69308500 «Email: info@gretexgroup.com  =Websile: www.gretexcorporate.com

Contact Person: Mr Arvind Harlalka = SEBI Registration No: INMOOD012177  =CIN: L74998MH2008PLC2688128
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2. Transaction of shares aggregating up to 1% or more of the paid-up equity share capital of the company by promoter(s) and promater group(s) from
the Prospectus filing date - Cur promoter{s) and promoter group(s) have not undertaken any transaction of shares agoregating up to 1% or more of the
paid-up equity share capital of the company from the Prospectus filing date.

3. Pre-lssue Shareholding as al the date of advertisement and posi-issue shareholding as at allotment for Promoter{s)/Promoter Group and additional
top 10 Shareholders of the Company is as under:

LISTING: The Equity Shares Issued through the Prospectus are proposed 1o be listed on the SME Platform of BSE ("BSE SME™). Our Company has received
an “In-principle” approval from the BSE for the listing of the Equity Shares pursuant to letter daled September 22, 2025, For the purposes of the Issug, the
Designated Stock Exchange shall be BSE. A signed copy of the Prospectus has been submitted for registration to the ROC, Abmedabad on October 08, 2025 in
accordance with Section 26(4) of the Companies Act, 2013.

DISCLAIMER CLAUSE OF SECURITIES AND EXCHANGE BOARD OF INDIA (“SEBI"): Since the offer is being made in terms of Chapter IX of the SEBI (ICOR)

** 1600000 equily shares to be allotted fo Public Shareholders under Inifial Public Offer,
~ Azsuming the shares offered has been fully subscribed.

BASIS FOR ISSUE PRICE

Tha "Basis for lssue Price” on page 86 of the Prospectus has been updated with the above Risk to Investors, Please refer to the website of the LM for the “Basis
for Issue Price” updated with the above price. You can scan the QR code given on the first page of this Advertisement for the chapter titled “Basis for lssue
Price" on page 86 of the Prospectus

INDICATIVE TIMELINES FOR THE ISSUE

Issue Period (excepl the Issue Closing Date)

Only between 10.00 am. and up to 5.00 p.m. Indian
Standard Time (*IST")

submission and Revision in Applications

Issue Closing Date®

Submission of Electronic Applications (Online ASBA through 3-in-1 accounts) — For Individual
Investors.
Submission of Electronic Applications (Bank ASBA through Online channels like Internet
Banking, Maobile Banking and Syndicate UPI ASBA applications where Application Amount is
up o T500,000)
Submission of Electronic Applications (Syndicate Non-Individual Investor, Nen-Individual
Applications)
Submission of Physical Applications (Bank ASBA)
Submission of Physical Applications {Syndicate Non- Individual Applications, Non-Individual
Applications where Application Amount is more than T500,000)

Modification / Revision / Cancellation of Applications i
Upward Revision of Applications by Other Investors® Only between 10.00 a.m. on the Issue Opening Date |
and up to 5.00 p.m. IST on the Issue Closing date

Only between 10.00 a.m. on the Issue Opening Date
and up to 5.00 p.m. IST on the Issue Closing date

Only between 10.00 a.m. and up to 5.00 p.m. IST

Only between 10.00 a.m. and up to 4.00 p.m. IST

Only between 10.00 a.m. and up to 3.00 p.m, IST

Only between 10.00 a.m. and up to 1.00 p.m. IST |

Only between 10,00 a.m. and up to 12,00 p.m. IST

Upward or Downward Revision of Applications by Individual Investors

* UP mandate and time ang date shall be at 5:00 p.m. on lssue Closimg Date
* Other investors can neither revise their bids downmwards nor cancel | withdraw their applicafions.

CONTENTS OF THE MEMORANDUM OF ASSOCIATION OF THE COMPANY AS REGARDS ITS OBJECTS: For information on the main objects of our Company,
see “History and Corporate Struciure” on page 138 of the Prospectus. The Memorandum of Association of our Gompany is a material document for inspaction
in relation to the Issue. For further details, see the section "Maleral Confracts and Documents for nspection” on page 278 of the Prospectus

LIABILITY OF MEMBERS AS PER MOA: The Liability of the members of the Company is Limited,

AMOUNT OF SHARE CAPITAL OF THE COMPANY AND CAPITAL STRUCTURE: The authorized share capital of the Company is ¥6,00,00,000 divided into
60,00,000 Equity Shares of 10 each. The issued, subscribed and paid-up share capital of the Company before the Issue is T3,72, 74,000 divided into 37,27 400
Equity Shares of 10 each. For details of the Capital Structure, see “Capital Structure” on the page 58 of the Prospectus.

| NAMES OF THE SIGNATORIES TO THE MEMORANDUM OF ASSOCIATION OF THE COMPANY AND THE NUMBER OF EQUITY SHARES SUBSCRIBED BY THEM : |

ORIGINAL SIGNATORIES CURRENT PROMOTERS
Name of Promoters Face Value (¥) | Mo. of Shares Name of Promolers Face Value (T) | Mo. of Shares
Gautam Vallabhbhai Sihora 10.00 3,75,000 Gautam Vallabhbhai Sihora 10.00 31,32,900
Prival Gautamkumar Sihora 10.00 | 1,25,000 Prival Gautamkumar Sihora 10.00 0,88,225

gy Ifte Hr @rar
(T sieefaa arftifogs &)

srafes srafee: wur wweR, 1747 #fe, wic deT 12, S9ce 18, T1ad | aTeuTsT ¥6d. Tard, arsfl, adt 3g$-400 705 |
Uoligpd Frafee: I cra, e - 31 (TWRUIE 35), BEAaYE, HIoft S, §egaT, g, gdt - 221 1051
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Pre-lstue Post-lssue Reqgulations, 2018, the Prospectus has been filed with SEBL Interms of the SEBI Regulations, the SEBI shall not issue any observation an the Offer Document.
Sr. Sharehold Hence there is no such specific disclaimer clause of SEBI, However, investors may refer to the entire “SEBI Disclaimer Clause” beginning on page 195 of the
el g R T
£qully shawes S3UEE -apTa i sueq Lapra DISCLAIMER CLAUSE OF BSE (THE DESIGNATED STOCK EXCHANGE): “If is fo be distinclly understood ifial the permission given by BSE Limited [“BSE")
Promoters should not in any way be deerned or construed that the contents of the Prospectus or the price at which the equily shares are offered has been cleared, solicited
1. | Gautam Vallabhbhai Sihora 3132900 84.05 3132900 5881 | orapproved by BSE, nor does it certify the correciness, accuracy or compieteness of any of the contents of the Prospectus. The investors are advised to refer
2. | Priyal Gautamkumar Sihora 588275 15.78 RARZYS 11.04 | [0 the Prospectus for the full text of the Disclaimer clause perfaining fo BSE.™
Total - A 3721175 99,83 3721175 §9.85 | The investors are advised to refer to page no. 196 of the Prospectus for the full text of the Disclaimer clause perfaining to BSE.
Promoters’ Group | GENERAL RISK: Investments in equity and equity-related securities involve a degree of risk and investors should not invest any funds in this Issus unless they
: = 1 can.afford to take the risk of losing their investment. Investors are advised to read the nisk factors carefully before taking an investment decision in this ssue. For
3. | Minakshi Vipul Vaghani 2055 0.06 2055 0.04 taking an Investment decision, investors must rely on their own examination of the Issuer and this Issue. including the risks involved, The Equity Shares have not
4. | Gautam Vallabhbhai Sihora HUF 25 0.00 93 0.00 |  been recommended or approved by the Securities and Exchange Board of India (*SEBI"), nor does SEBI guarantee the accuracy or adequacy of the contents of
5 | Vasantben Viallabhbhai Sihora 55 0.00 55 g.00 | the Prospectus. Specific attention of the investors is invited to “Risk Factars™ on page 22 of the Prospectus
6. | Saritabahen Rajeshkumar Mangukiya 2055 0.06 9055 004 | GREDIT RATING: This being the issue of Equity Shares, no Credit Rating is required.
7. | Pinal Pragnesh Patel 2055 0.0 9055 0.04 DEBENTURE TRUSTEE: This being the issue of Equity Shares, no appointment of Trustees is reguired.
Total - B 6275 0.17 E2T5 012 | IPOGRADING: Since this issue is madg in terms of Chapter X of the SEBI (IGDR) Regulations, there is no requirement of appointing an IPO Grading Agency.
Public ** 0 0.00 1600000 20.03 | LEAD MANAGER TO THE OFFER REGISTRAR TO THE OFFER COMPANY SECRETARY AND COMPLIANCE OFFICER
Total-C ] 0.00 1600000 30.03 2 MYA 3 gy i
Total Promoters and Promaters’ Group and Public (A+B+C) 3727400 100.00 5327400 100.00 | == CAPITAL OPTIONS PVT. LTD e) Bigshare Services Pyvt. Lid. Sl h 0 rQ

A REH P imtsiea Maiosas Banh g Campieg

SOBHAGYA CAPITAL OPTIONS PRIVATE
LIMITED

Address: C-7 & 7A, Gate No. 01, Hoslery
Complex, Phase-ll Extension, Noida - 201 305,
Littar Pradesh, India

Tel No: +91 7836066001

Email Id: mbasobhagyacap.com
Investors Grievance Id:
delhi@sobhagyacap.com

Wehsite: www. sobhagyacapital.com
Contact Person: Mr. Rishabh Singhvi

SEBI Registration Number: INMOCDDDEST
CIN: U748990L1924PTCOROOGD

BIGSHARE SERVICES PRIVATE LIMITED
Address: Office No. 56-2, 6th Floor, Pinnacle
Business Park, Next to Ahura Centre, Mahakali
Caves Aoad, Andhen (East), Mumbai- 400053
Tel. Number: + 91 22-62638200

Fax No: + 91 22-62638299

Email Id: ipoi@bigshareonline.com

Investors Grievance Id:
investori@bigshareonling. com

Wehsite: www bigshareonline.com

Contact Person: Mr. 5agar FPathare

aEBI Registration Number: INRDOOODO1 385
CIN: U99999MH1994PTCO7E534

Mrs. Dhara Jatin Vaghasiya

Company Secretary and Compliance Officer,

Address: Piot 34/D-1, Laxminarayan, BRC Compound,

Udhna, Mangrol, Surat-394210, Gujaral, India.

Email: info@sihoragroup.com

Contact No.: +91 9824152000

Website: www sihoragroup.com

Investors can contact the Company Secretary and Comphance

Officer or the Regisirar to the Is5ie in case of any pra-issee or

post--issue retated grievances, grevances including non-recept

of letters of allotment, non-credit of allotied equity shares in the

respeclive beneficiary account, non-receipt of refund orders or

non-recaipt of funds by electronic mode, etc. For all lssue related

queries and for redressal of complaints, investors may atso wiite

1o the LM,

AVAILABILITY OF PROSPECTUS: Investors are advised to refer to the Prospectus and the Risk Factors contained therein, before applying in the Issue. Full
copy of the Prospectus will be available at the website of SEBI at www.sebl gov.in; the website of Stock Exchange at www.bseindia.com, the website of LM at
www.sobhagyacapital.com and website of Company at www.sihoragroup.com

AVAILABILITY OF ABRIDGED PROSPECTUS: A copy of the abridged prospecius shall be available on the website of the Company, LM and BSE, at
www.slhoragroup.com, www.sobhagyacapital.com and www bseindia.com, respectively.

AVAILABILITY OF APPLICATION FORMS: Application forms can be obtained from the Company; Sihora Industries Limited, Lead Manager: Sobhagya Capital
Options Private Limited. Application Forms can also be obtained from the Stock Exchange and list of SCSBs available on the website of SEBI at www.sebi.gov.in
and website of Stock Exchange at www.bseindia.com

APPLICATION SUPPORTED BY BLOCKED AMOUNT (ASBA): All investors in this Issue have to compulsonly apply through ASBA. The investors are reguired
to fill in the ASBA form and submit the same to their banks. The SC58 will block the amount in the account as per the authority contained in ASBA form. On
allatment, amount will be unblocked, and the account will be debited only 1o the extent required (o be paid for allotment of shares, Hence, there will be no need
tor & refund,

For more details on the Issue process and how o apply, please refer to the details given in application forms and abridged prospecius and also please refer to
the chapter “Issue Procedure™ on page 218 of the Prospectus

BANKER TO THE ISSUE/PUBLIC ISSUE ACCOUNT BANK/SPONSOR BANK: Kotak Mahindra Bank Limitad

UPI: UP| Bidders can also bid throuwgh UP1 mechanism

All capitalized terms used herein and not specifically defined shall have the same meaning as ascribed to them in the Prospectus
For Sihora Industries Limited
ad/-
Gautam Vallabhbhai Sihora
Designation: Chairman and Managing Director
DIN: 10275231

Date: October 07, 2025
Place: Surat

Sihora Industries Limited is proposing, subject to market conditions and other considerations, publc issue of its Equity Shares and has filed the Prospectus with
the Registrar of Companies, Ahmedabad on October 06, 2025, The Prospectus is avallable on the website of the Lead Manager at www.sobhagyacapital.com the
wehsite of the BSE ie., www.bseindia.com , and website of our Company at www.sihoragroup.com.

investor should nate that investment in equity shares involves a high degree of risk. For details, investors should refer 1o and rely on the Prospecius, including
the section titled “Risk Faclors™ of the Prospectus, which has been filed with ROC. The Equity Shares have not been and will not be registered under the LS.
Securities Act ("the Securities Act") or any stale securities laws in United States and may not be issued or sold within the United States or to, or for the account
or benefit of, “U.5, persons” (as defined in Regulations under the secunties Act), except pursuant to an exemption from, or in a fransaction not subject to, the

registrafion requirements of the Securities Act of 1933. P

POST OFFER ADVERTISEMENT TO THE EQUITY SHAREHOLDERS UNDER REGULATION 18 (12) IN TERMS OF SEBI (SUBSTANTIAL ACQUISITION OF SHARES
AND TAKEOVERS) REGULATIONS, 2011, FOR THE ATTENTION OF THE PUBLIC SHAREHOLDERS OF

CHAMBAL BREWERIES AND DISTILLERIES LIMITED

Corporate Identification Number: L99999RJ1985PLC046460

Registered Office: House No. 30, 2" Floor D.A.V School Kei Pass, Talwandi, Kota, Kota, Rajasthan- 324005, India
Contact Number: +917443500607; Email Address: chambalbreweries@gmail.com; Website: www.chambalkota.in

Open Offer For Acquisition Of Up To 19,47,077 (Nineteen Lakhs Forty Seven Thousand Seventy Seven Only) Fully Paid-Up Equity Shares Of Face
Value 0f ¥ 10.00/- Each ( Rupees Ten) (The “Equity Shares™), Representing 26% Of The Equity And Volting Share Capital (As Defined Below) 01
Chambal Breweries And Distellaries Limited (“Target Company™ Or “Tc"), Al An Offer Price Of ¥ 6.00/- Per Share (Rupees Six Only) ('Offer
Price’), Payable In Cash, Pursuant To And In Compliance With The Securities And Exchange Board 0f India (Substantial Acquisition 0f Shares And
Takeovers) Regulations, 2011, And Subsequent Amendments Therelo “Sebi (SAST) Regulations’ (“Open Offer” Or "Offer”)

This Post Offer Advertisement is being issued by Gretex Corporate Services Limited “Manager to the Offer”, on behalf of M/s. Invade Agro
Limited(represented by s Managing Director— Mrs. Meenal Shrirang Patwardhan) “Acquirer” in compliance with Reguiation 18 (12) of the Securities
and Exchange Board of India (Substantial Acquisition of Shares and Takeovers) Begulations, 2011. The Detailed Public Staternent with respect to the
atorementioned offer was made on Friday, June 06, 2025.in the Financial Express (English daily) (All Editions), Jansatta (Hindi Daily) (All Editions},
Navshakti (Marathi) (Mumbai Edition) and Rashtradoot{Hindi) (Kota Edition) {'Newspapers').
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JTABETRAT (HE—SHRb1) Hn. Parliculars Proposed in the Offer Document Actuals
e = 71| Offer Price ¥ G par share per Fully paid up equity share T & per share per Fully paid-up equity shara
A I R 7.2} Aggregate number of shares tendered 18.47,077 3,13,279
A —FHRIE AN IR 7.3| Aggregate number of shares accepted 19.47,077 3,13.279
(¥e—SETdl / SErch i) 7.4| Size of the Offer (Number of shares 1,16,82 462 30,79,674
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The Acquirer accept full respansibility for the information contained in this Post Offer Advertisement and also for the obligations under SEBI (Substantial
Acquigition of Shares and Takeovers), 2011.

A copy of this Post Offer Advertisernent will be available on the websites of SEBI, BSE Limited (*BSE") and the registered office of the Target Company.

The capitalized terms used but not defined in this advertisement shall have the meanings assigned to such terms in the Public Announcement and/or Detailed
Public Statement and/or Letter af Offer,

This Post offer Advertisement is being issued in all the newspapers in which the DPS has appeared.

Issued by Manager to the Offer on hehalf of the Acquirer

GRETEX CORPORATE SERVICES LIMITED

A-401, Floor 47, Plot FP-616, (PT), Naman Midtown, Senapati Bapat Marg, Near Indiabulls, Dadar (w),

Delisle Road, Maharashtra- 400013, India,

Tel No.: 022-69308500 «Email: inffo@gretexgroup.com  »Website: www.gretexcorporate.com

Contact Person; Mr. Arvind Harlalka «SEBI Regisiration No: INMOO0D012177  «CIN: L74999MH2008PLC288128
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POST OFFER ADVERTISEMENT TO THE EQUITY SHAREHOLDERS UNDER REGULATION 18 (12) IN TERMS OF SEBI (SUBSTANTIAL ACQUISITION OF SHARES
AND TAKEOVERS) REGULATIONS, 2011, FOR THE ATTENTION OF THE PUBLIC SHAREHOLDERS OF

CHAMBAL BREWERIES AND DISTILLERIES LIMITED

Corporate Identification Number: L99999RJ1985PLC046460

Registered Office: House No. 30, 2" Floor D.A.V School Kei Pass, Talwandi, Kota, Kota, Rajasthan- 324005, India
Contact Number: +917443500607; Email Address: chambalbreweries@gmail.com; Website: www.chambalkota.in

Open Offer For Acquisition Of Up To 19,47,077 (Nineteen Lakhs Forty Seven Thousand Seventy Seven Only) Fully Paid-Up Equity Shares Of Face
Value Of ¥ 10.00/- Each ( Rupees Ten) (The “Equity Shares”), Representing 26% Of The Equity And Voting Share Capital (As Defined Below) Of
Chambal Breweries And Distellaries Limited (“Target Company” Or “Tc”), At An Offer Price Of ¥ 6.00/- Per Share (Rupees Six Only) (‘Offer
Price’), Payable In Cash, Pursuant To And In Compliance With The Securities And Exchange Board Of India (Substantial Acquisition Of Shares And
Takeovers) Regulations, 2011, And Subsequent Amendments Thereto ‘Sebi (SAST) Regulations’ (“Open Offer” Or “Offer”)

This Post Offer Advertisement is being issued by Gretex Corporate Services Limited “Manager to the Offer”, on behalf of M/s. Invade Agro
Limited(represented by its Managing Director— Mrs. Meenal Shrirang Patwardhan) “Acquirer” in compliance with Regulation 18 (12) of the Securities
and Exchange Board of India (Substantial Acquisition of Shares and Takeovers) Regulations, 2011. The Detailed Public Statement with respect to the
aforementioned offer was made on Friday, June 06, 2025,in the Financial Express (English daily) (Al Editions), Jansatta (Hindi Daily) (All Editions),
Navshakti (Marathi) (Mumbai Edition) and Rashtradoot(Hindi) (Kota Edition) (Newspapers').

1. Name of the Target Company Chambal Breweries and Distilleries Limited
2. Name of the Acquirer and PAC M/s. Invade Agro Limited (acting through its Managing Director— Mrs. Meenal Shrirang Patwardhan)
3. Name of the Manager to the Offer Gretex Corporate Services Limited
4. Name of the Registrar to the Offer Adroit Corporate Services Private Limited
5. Offer Details
a) Date of Opening of the Offer Tuesday, September 16, 2025
b) Date of Closure of the Offer Monday, September 29, 2025
6. Date of Payment of Consideration Tuesday, October 07, 2025
1. Details of Acquisition
ﬁlt;_ Particulars Proposed in the Offer Document Actuals

7.1| Offer Price % 6 per share per Fully paid up equity share 6 per share per Fully paid-up equity share

7.2| Aggregate number of shares tendered 19,47,077 513,279
7.3| Aggregate number of shares accepted 19,47,077 5,13,279
7.4 Size of the Offer (Number of shares 1,16,82,462 30,79,674

multiplied by offer price per share)
7.5| Shareholding of the Acquirer before Nil Nil
Agreements/Public Announcement (No. & %)
7.6| Shares Acquired by way of Agreements (SPA)

 Number 12,03,839 12,03,839
% of Fully Diluted Equity Share Capital -16.08% -16.08%

7.7| Shares Acquired by way of Open Offer 19,47,077 513,279
* Number -26% -6.85%

* % of Fully Diluted Equity Share Capital

7.8| Shares acquired after Detailed Public Statement
* Number of shares acquired Nil Nil
« Price of the shares acquired

* % of the shares acquired

7.9| Post offer shareholding of Acquirer

 Number 31,50,916 17,17,118
« % of Fully Diluted Equity Share Capital -42.08% -22.92

7.1| Pre & Post offer shareholding of the Public Pre-Offer Post-Offer Pre-Offer Post-Offer
* Number 6284919 4337842 6284919 5771640
* % of Fully Diluted Equity Share Capital -83.92% -57.92% -83.92% -77.07

The Acquirer accept full responsibility for the information contained in this Post Offer Advertisement and also for the obligations under SEBI (Substantial
Acquisition of Shares and Takeovers), 2011.

A copy of this Post Offer Advertisement will be available on the websites of SEBI, BSE Limited (“BSE”) and the registered office of the Target Company.

The capitalized terms used but not defined in this advertisement shall have the meanings assigned to such terms in the Public Announcement and/or Detailed
Public Statementand/or Letter of Offer.

This Post offer Advertisementis being issued in all the newspapers in which the DPS has appeared.

Issued by Manager to the Offer on hehalf of the Acquirer

GRETEX CORPORATE SERVICES LIMITED

A-401, Floor 4", Plot FP-616, (PT), Naman Midtown, Senapati Bapat Marg, Near Indiabulls, Dadar (w),

Delisle Road, Maharashtra- 400013, India,

Tel No.: 022-69308500 «Email: info@gretexgroup.com  «Website: www.gretexcorporate.com

Contact Person: Mr. Arvind Harlalka * SEBI Registration No: INM000012177 < CIN: L74999MH2008PLC288128

Gkgx'

Place: Rajasthan
Date: October 07, 2025
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POST OFFER ADVERTISEMENT TO THE EQUITY SHAREHOLDERS UNDER REGULATION 18 (12) IN TERMS OF SEBI (SUBSTANTIAL ACQUISITION OF SHARES
AND TAKEQOVERS) REGULATIONS, 2011, FOR THE ATTENTION OF THE PUBLIC SHAREHOLDERS OF

CHAMBAL BREWERIES AND DISTILLERIES LIMITED

Corporate ldentification Number: L99999RJ1985PLC046460

Registered Office: House No. 30, 2" Floor D.A.V School Kei Pass, Talwandi, Kota, Kota, Rajasthan- 324005, India
Contact Number: +917443500607; Email Address: chambalbreweries@gmail.com; Website: www.chambalkota.in

Open Offer For Acquisition 0f Up To 19,47,077 (Nineteen Lakhs Forty Seven Thousand Seventy Seven Only) Fully Paid-Up Equity Shares Of Face
Value 0f ¥ 10.00/- Each ( Rupees Ten) (The “Equity Shares”), Representing 26% Of The Equity And Voting Share Capital (As Defined Below) Of
Chambal Breweries And Distellaries Limited (“Target Company” Or “Tc”), At An Offer Price Of ¥ 6.00/- Per Share (Rupees Six Only) (‘Offer
Price’), Payable In Cash, Pursuant To And In Compliance With The Securities And Exchange Board Of India (Substantial Acquisition Of Shares And
Takeovers) Regulations, 2011, And Subsequent Amendments Thereto ‘Sehbi (SAST) Regulations’ (“Open Offer” Or “Offer”)

This Post Offer Advertisement is being issued by Gretex Corporate Services Limited “Manager to the Offer”, on behalf of M/s. Invade Agro
Limited(represented by its Managing Director— Mrs. Meenal Shrirang Patwardhan) “Acquirer” in compliance with Regulation 18 (12) of the Securities
and Exchange Board of India (Substantial Acquisition of Shares and Takeovers) Regulations, 2011. The Detailed Public Statement with respect to the
aforementioned offer was made on Friday, June 06, 2025,in the Financial Express (English daily) (All Editions), Jansatta (Hindi Daily) (All Editions),
Navshakti (Marathi) (Mumbai Edition) and Rashtradoot(Hindi) (Kota Edition) ('Newspapers').

i Name of the Target Company Chambal Breweries and Distilleries Limited
2. Name of the Acquirer and PAC M/s. Invade Agro Limited (acting through its Managing Director— Mrs. Meenal Shrirang Patwardhan)
3. Name of the Manager to the Offer Gretex Corporate Services Limited
4. Name of the Registrar to the Offer Adroit Corporate Services Private Limited
5. Difer Details
a) Date of Opening of the Offer Tuesday, September 16, 2025
b) Date of Closure of the Offer Monday, September 29, 2025
6. Date of Payment of Consideration Tuesday, October 07, 2025
1 Details of Acquisition
E‘ Particulars Proposed in the Offer Document Actuals
7.1| Offer Price % 6 per share per Fully paid up equity share 2 6 per share per Fully paid-up equity share
7.2| Aggregate number of shares tendered 19,47,077 513,279
7.3| Aggregate number of shares accepted 19.47,077 513,279
7.4| Size of the Offer (Number of shares 1,16,82,462 30,79,674
multiplied by offer price per share)
7.5| Shareholding of the Acquirer before Nil Nil
Agreements/Public Announcement (No. & %)
7.6 Shares Acquired by way of Agreements (SPA)
* Number 12,03,839 12,03,839
* % of Fully Diluted Equity Share Capital -16.08% -16.08%
7.7| Shares Acquired by way of Open Offer 19,47,077 513,279
» Number -26% -6.85%
« % of Fully Diluted Equity Share Capital
7.8| Shares acquired after Detailed Public Statement
* Number of shares acquired Nil Nil
* Price of the shares acquired
* % of the shares acquired
7.9 Post offer shareholding of Acquirer
= Number 31,50,916 17,17,118
* % of Fully Diluted Equity Share Capital -42.08% -22.92
7.1| Pre & Post offer shareholding of the Public Pre-Offer Post-Offer Pre-Offer Post-Offer
» Number 6284919 4337842 6284919 5771640
* % of Fully Diluted Equity Share Capital -83.92% -57.92% -83.92% -77.07

Public Statement and/or Letter of Offer.

-

GREME

Place: Rajasthan
Date: October 07, 2025

The Acquirer accept full responsibility for the information contained in this Post Offer Advertisement and also for the obligations under SEBI (Substantial
Acquisition of Shares and Takeovers), 2011.
A copy of this Post Offer Advertisement will be available on the websites of SEBI, BSE Limited (“BSE") and the registered office of the Target Company.

The capitalized terms used but not defined in this advertisement shall have the meanings assigned to such terms in the Public Announcement and/or Detailed

This Post offer Advertisementis being issued in all the newspapers in which the DPS has appeared.

Issued by Manager to the Offer on behalf of the Acquirer

GRETEX CORPORATE SERVICES LIMITED

A-401, Floor 4, Plot FP-616, (PT), Naman Midtown, Senapati Bapat Marg, Near Indiabulls, Dadar (w),
- Delisle Road, Maharashtra- 400013, India,

Tel No.: 022-69308500 «Email: info@gretexgroup.com

Contact Person: Mr. Arvind Harlalka =SEBI Registration No: INM000012177 =CIN: L74999MH2008PLC288128

«Website: www.gretexcorporate.com
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